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Petition(s) for Special Leave to Appeal (Civil) No.11483/2004

(From the judgenent and order dated 28/04/2004 in CRP 3203/00

of The HI GH COURT OF MADRAS)

M S. ASHA GOLD COVERI NG WORKS Petitioner (s)

VERSUS

M MOHD. MOH DEEN & ORS. Respondent (s)

(Wth prayer for interimrelief)

Date : 16/07/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE P. VENKATARANMA REDDI
HON BLE MR JUSTICE B. P. SI NG&H

For Petitioner (s)M. Nageshwara Rao, Sr.Adv.
M. S. Aravindh, Adv.
M. V. Krishna Mirthy, Adv.

For Respondent (s)M. P.S. Mshra, Sr.Adv.
M. K K. Mani, Adv.
M. R Thai garaj an, Adv.
M. Rishiraj Barooah, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

I ssue noti ce.

M. K K Mni, Advocate takes notice for the respondents. Post for final disposal on any Frid
ay in the nonth of August, 2004.

There shall be interimstay of dispossession until further orders.

(A.S. BISHT) (PROM LA NAGPAL)
COURT MASTER COURT MASTER



